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Year 2022-23 (As on 31.03.2023)

I Pramod Kumar, son of late Yogendra Prasad, aged 59 years, resident of

village- Surajpuir, Post-Jivdhara, P.5.- Piprakothi, Dist.-East Champaran [Bihar),

Minister, Sugarcane Industries and Low, Govt of Bihar, give herein herein below the

detalls of the assets (Immovable, movable, bank balance, ate.) of myself, my spouse and

N

dependants®:
A.  Details of movable assets
{Assets in joint name indicating the extent of joint ownership will alsa have to be given)
[ &r. Description Salf Spouse Dependant- |
No. Sushma Devi 1
= Hame
) | cash 35500/ 29500/-
{il) | Deposits in Banks, | 1) S8l Bapudham, Motihar 1) 581 Baguaham, Motihar .
Financial C.B. Rs. 6,10,551.50 C.B. Rs. 4,97.926.60
I 2] SB1 Vidnan Mandal, Patns 4) 58] Maotinari Bazar
nstitutions And €.B.Rs. 24,26,296.55 C8 Bs 1,30,64802
Non-Banking 3)Canara Bank Exh.Rd. Patna S8) [
Financial Companies C.B. Rs. 1,354.00 |
4) 5B1 Motihari Bazar |
c.B Rs 423103
5) SB1 Motihari Court |
C.B. Rs, 4,.331.00
&) Past office, Hotinas (SB)
C.B. Rs. B7.845,00
79 FD WAITH Sshara E Shine
Patna
C.B. Rs. 64,000.00
8) FD with Vijaya bank Matahari
C.8, Rs. 51,001.00
) SEI RD Vidhan Mandsl
B Rs. 5,60,00000
{iii) | Bonds, Debentures
and Shares in INIL NIL
companies
{iv) | Other financial 1) L;Mjs ‘éa"&ﬁ 1) K:P Mo, 74 R
- 36,40, 5. 24,15,000,
'rﬁ“"l“é"‘;’"’ NS5, prem. 3,28,986.00 2) NSC Na. 25 '
Postal Savings, LIC | 2j (1¢ Single Prem. Rs. 2,50,000.00

b

Prem. Rs, 4,05,000.00
#'i]- Tata Al Life Policies Mo, 01
S, 2,00,000.00
Prem. 246,524.00

4) SBI Life Policies ka. 02
Sa. 10,50,000.00
Prem, 1,25,000.00

5) 5B1 L#fe Policies No. 01
Prem. 5,00,000.00

6) Bajaj Aklianz Palicies No. 01
Sa, 2,71,000.00
Prem. 19,892.00

3} LIC policies No. 02
54, 15,00,000.00
Prem. 1,02,696,00
Bajaj Alllanz Policies No. D3
SA, 8,27,000,00
Prem. 97, 867.00
| 5} Bajaj Aflianz Single Prem.

R

SA, 31250.00
| Prem. 25,000.00
| BY Tata Al Life Policies No. 02
SA. 8,56,000.00
Prem. Rs. 93,247

(v)

Motor Vehicies
{details of make,

etc.}

1) Scorpen-
BROSS-0325 (2016)
Rs. 05,83,313.00

2) Scorpio-

—

NIL




measurement)

(Built wp- 1000 sq. f.) M,

|DOP-03.05.2016 |

- P——
—
— BROSPE-5954 (2023 | E
r Rs. 15,83,593.00 ‘ | r
3) Tractor- o
BRE 8919 (1983) r |
R=. 40,000.00 ’ | @
3) Mator Cycle- |
BROSE-1758 (2007) i |
fis, 18,000.00 ‘ J J
{vi) | Jewellery (give 1) Gold 75Grams [ 1) Gold- 258Grams =)
details of weight Value- 2,70,000.00 Value- 9,25,600.00 |
and value) 2) Silver- 750 Grms
. Value -36,000.00
{vil} | Other assets, such 1) Mabile- 02
as values of claims / | 1) Rifle-01 Rs.50,000.00 Rs. 20,000.00
interests 2) Pistol-01 Rs. 93,572.00
3) Mobile  Rs.40,000.00
| - L |
Mote: Value of Bonds / shares / Debentures as per the latest market value in Stock Exchange
in respect of listed companles and as per books in the case of non listed companies should be
given,
* Dependant here means a person substantially dependent on the income of the employes.
B.
[Note: Properties in joint ownership indicating the extent of joint ownership will also
have to be indicated]
Sr. Deseription Self Spoduse Dependant-
Mo MHame(5) 1
Narme
(i) | Agriculcurai Land Inherited Property at MIL
- Location(s) g:ﬂge— Surajpur, East
. ran,
S o) 51 Kt N-57,
Khesra No.- 1149
measurerment) ol g el |
|t‘-;"j,"£ﬂw*!‘ value M.Value-Rs.12.75 Lacs |
2) Ehata No.-67/588 |
ll"l i Khesra Mo.- 1038 |
L Area - 2.36 acre |
@‘\T‘- M. Value-Rs 43,80 Lacs |
N r o 1) Khata No.-67/588
Khesra No.- 1149
A V,‘mﬂ Area - 1,00 acre
3 M _Value-fs.16. 50 acs |
(1) | Mon-Agricultural Land 1.5  katha Land &t | NIL _l
- Lacation(s) Pachawati Colony, Digha [
= Survey number(s) Ghat, Patna
= Extent (Total Purchase walue ol |
measurement) 40,88,050.00, Pur. vyear
-Current market value 2018
Market Value. 45,00 Lacs
(i) | Bulldings {Commercial and | Inherited Property at NIL B
residential) Maohalla = Miscort,
Lecation{s) Maotihari, Plot Mo.-292 &
= Survey [door number{s) 293
- Extent (Total Area- 325 sq. Mt
measurement) M. Value- Rs. 30.00 Lacs
- Current market value . |
iw) | Houses / Apartments, etc. Inherited property at =
e oo e i
- Survey fdoor number(s) . -11, Plat ' |
o e 32 s 3800 5 .| NP Nagar, Patna




N

—

e TR e o fr o o .
= Current market valya Value - Bs. 25.00 lacs

2) will- Sonar Patti, Matihari
| Plot Mg.- 1455, 1456, 1457,
Area - 3600 Sq. Ft. (Built up- |
1400 5q. f.) M. Value - R | L2€S (approx.,) I
60,00 lacs |’

Pur. Vaiue- Rs. |
45,40 Laes !

M. Value- Rs. 55.00 |

IVI-Suryapur, post-
Yiwdhara, Piprakothi,  East
Champaran, Khata n{).-64, |
Piot No.- 1149, Area - 700 | |
5q. Ft. (Built up- 500 5q. i)

M. Valug - Rs. 10,00 lacs I
[(v] | Others (such as interest in | NIL ==k

property) e '
&

(2} Igive herein belgw the details of my liabilities / averdues to public financial institutione
and government dues:-

[Mote : Please give separate details for each item)

Sr. | Description Mame & address of Bank / Amaount outstanding as on |
hia. Financial Institutions[s) / dec.19 |
5,
(a) | (i) Loans from Banks 1) Cenara Bank, Patna. | NIL |
) Ferm 0D AjC-
A C.B. Bs,1,354.00
s 3 ' 2) SBI DRM office |
A W e Khagaul, Patna, [
@ € C.B. Rs.11,503.00 |
LI 3) SBI vidhan mandal,
yp-sfer® Patan, |
C.B. R5.22,13 454.00
(ii) Loans from financial NIL NIL 1|
institutions
(iil) Government Dues: NIL NIL =

|
(3} dues to departments
dealing with government |
accommodation
(b} dues to departments NIL NIL
dealing with supply of |
water
() dues to departments NIL MIL |
dealing with supply of |
electricity

(2] dues to departments | MIL NI J
dealing with telephanes N B -

(e} dues to departments NIL MIL

dealing with governmant [
transport (including |
aircraft and helicopters) ~
(f) Other dues, if any NIL NIL

(b) (1) Income Tax inclisding | Self - PAN- CBGPKEIO9K WrI'EaPAN-&Cl.P.F:d?ﬁjIT L |
surcharge [Also indicate | 1) Tax Return fled till AY §] 2";12 :!t}rlm iled n_m |
the assessment year upto | 2022-23 Tax deposited !RE s &x  deposited |
wihich Incomé Tax Return Rs, 72,170.00 ] |
filed. Give also Permanent i
Account Number [PAN]] | - o gl

(ii) wealth Tax [Also | N& SEE————
indicate the assessment

| year upto which Wealth |




Tax return filed.]

{ilt) Sales Tax [Only in
case of praprietary
business]

(v} Property Tax

C.  Personal Detail

PAN i- CBGPKE399K
Gender [II (M/F)
Date of Birth 1=
[ B 5 Te I | o
H i o=
S S | Motinari ]
I hereby declare that the above details are true to the best of my knowledge
and belief.
il
SIONAUIE ....covciivvirondnhomes it 10 ;
E= ] HI
Mame Pramod Kumar AR, faem A
Place:Motihari Designation: Member of Legeslative Assumhly
Patna, Bihar
19, Motihan Vidhan Sabha
DB insanninnina Department:
Note:

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side) in

prescribed format.
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